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Statement

Extract of the CERC RE Tariff Order dated 1/03/2018 for 2018-19

Renewable Energy Projects Capital Cost Norm
for FY 2018-19
(T lakhs/MW)

(1)  Small Hydro Projects

{a) Himachal Pradesh, Uttarakhand, West Bengal and 1000
North Eastern States (less than 5 MW)

{b) Himachal Pradesh, Uttarakhand, West Bengal and 900
North Eastern States (5 MW to 25 MW)

{cy Other States (below 5 MW) 779
{dy Other States (5 MW to 25 MW) 707
2y  Biomass Power Projects

{a) Project [other than rice straw and juliflora (plantation) 55903

based project] with water cooled condenser

{(b) Project [other than rice straw and Juliflora (plantation) 600.44

based project] with air cooled condenser

{c) Rice straw and juliflora (plantation) based project with 6108

water cooled condenser

{d) Rice straw and juliflora (plantation) based project with 6522

air cooled condenser

(3)  Non-fossil fuel based co-generation Power Projects (For High 4925

Pressure Boilers)
{4y  Biomass Gasifier Power Projects 442 88

10gas Power Projects )
&) Biogas P Proj 885.76

Status of International Solar Alliance

941. KUMARI SELJA: Will the Minister of NEW AND RENEWABLE ENERGY
be pleased to state:

{a) the progress made by Government under the International Solar Alliance till

date and the nations that have joined the alliance;
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(b) whether any future plan of action has been decided and whether any

multilateral event is being planned;

(c) the targets that Government wishes to achieve under the framework of the

Alliance; and

(d) the details of the projects under which the solar projects have been set-up,
State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJ KUMAR SINGH): (a) and (b) On 6 December, 2017 ISA became
the first treaty based international, inter-governmental organization headquartered in
India. On 11 March, 2018, the Prime Minister of India and the President of France co-
hosted the Founding Conference of the International Solar Alliance (ISA) in New Delhi.
The First Assembly of the ISA was held on 3 October, 2018 in Greater Noida, Uttar
Pradesh. As on 31 October 2018, 71 countries have signed the Framework Agreement
of ISA and 48 countries had ratified the same. The list of countries is given in Statement
(See below).

India has recognised ISA's judicial personality by entering into Headquarters
Agreement with ISA. The Government of India has allotted 5 acres of land to the [SA
in National Institute of Solar Energy (NISE) Campus, Gurugram, and released a sum of
% 145 crore (approx. US$ 20 Million) for creating a corpus fund, building infrastructure
and meeting day-to-day recurring expenditure. Besides, the Ministry of External Affairs,
Government of India has set aside US$ 2 Billion for solar projects in Africa out of
Government of India's US$10 Billion concessional Line of Credit (LoC) for Africa.

(¢) and (d) The ISA 1s a treaty-based organmization and aims at accelerating
development and r deployment of solar energy globally and to pave the way for future
solar generation, storage and good technologies for meeting member countries' individual
needs. No solar projects have been set-up in India under ISA. The projects which have

been set up in India have been set up under its own national programmes.
Statement

{A) List of International Solar Alliance member countries that have signed and

ratified the Framework Agreement

1. Bolivarian Republic of Venezuela 4. Commonwealth of Dominica
7 Burkina Faso 5. Democratic Republic of Congo

3 Commonwealth of Australia 6. Democratic Republic of Sao Tome

and Principe




356  Written Answers to

[RAJYA SABHA]

Unstarred Questions

10.
11.

12.
13,
14.
15.
16.
17.
18.
19,
20,
2
22;

24,

27.

Democratic Socialist Republic of
Sri Lanka

Federal Republic of Somalia
France
(Gabonese Republic

Independent State of Papua New
Guinea

Kingdom of Tonga
Peoples Republic of Bangladesh
Republic of Benin
Republic of Cape Verde
Republic of Chad
Republic of Cote d'ivoire
Republic of Cuba
Republic of Djibouti
Republic of Fiji

Republic of Ghana
Republic of Grenada
Republic of Guinea
Republic of Guyana
Republic of India

Japan

Republic of Kiribati

28,
29
30,
3l
32
33.
34
35.
36.
37
38
39
40,
41.
4.
43.
44
45,
46,
47,
48,

Republic of Madagascar
Republic of Malawi
Republic of Mali
Republic of Mauritius
Republic of Myanmar
Republic of Namibia
Republic of Nauru
Republic of Niger
Republic of Peru
Republic of Rwanda
Republic of Senegal
Republic of Seychelles
Republic of South Sudan
Republic of Sudan
Republic of Suriname
Republic of Uganda
Republic of Vanuatu
Togolese Republic
Tuvalu

Union of Comoros

United Arab Emirates

(B) List of couniries that have signed the Framework Agreement but yet to ratify.

1.
2

Arab Republic of Egypt
Dominican Republic

Federal Democratic Republic of
Ethiopia
Federal Republic of Brazil

Federal Republic of Nigeria

6
7

10.

Kingdom of Cambodia

People's Democratic Republic of
Algeria

Republic of Burundi
Republic of Cameroon

Republic of Chile
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11. Republic of Costa Rica 18, Republic of Yemen

12, Republic of El Salvador 19, Republic of Zambia

13.  Republic of Equatorial Guinea 20.  Republic of Zimbabwe

14 Republic of Guinea-Bissau 21, The Netherlands

15.  Republic of Liberia 22 United Kingdom

16.  Republic of Mozambique 23, United Republic of Tanzania

17.  Republic of The Gambia

Funds and incentives under National Solar Mission

942 SHRI RAIMANI PATEL.
DR. L. HANUMANTHATAH:

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:

(a) the initiatives taken by Government to support the use and promotion of

renewable energy;

(b) the funds allocated and disbursed under the Jawaharlal Nehru National

Solar Mission in the current financial year and the last three years;
(c) the steps taken to incentivise people to use solar energy;

(d) the details of companies which have applied for the incentives under the

plan along with the subsidy claimed by the respective companies; and

(e) the details of funds given under the special incentives plan during the
current financial year, company-wise along with the measures taken to prevent misuse

of subsidy by defunct/fraudulent companies?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJ KUMAR SINGH): (a) The Government has taken various mnitiatives
to support the use and promotion of renewable energy in the country. These, infer-

alia, include the following:—

(1)  Announcement of a target of installing 175 GW of renewable energy capacity
by March, 2022;

()  Declaration of trajectory for Renewable Purchase Obligation {RPO) upto the
year 2021-22;



